Annexure- "B"

ORBITOL INTELLIGENCE PRIVATE LIMITED
(UNDER CIRP)
(CIN : U33110DL2010PTC198060)

C. Operational Creditors

Amount (in Rs.)

S. No. Name of Creditors Amount Claimed Provisionally Security Interest Reasons for Rejection
Admitted Claim
1 The Commissioner (State Taxes 1,93,62,231 1,40,53,786 Unsecured Amount provincially admitted to the extent
and VAT) of demand notice

Sub Total ( C) 1,93,62,231 1,40,53,786

Annexure- "C"

D. Workmen & Employees
Amount (in Rs.)

S. No. [Name of Creditors Amount Claimed Provisionally Security Interest Reasons for rejection
Admitted Claim
1 |NIL NIL NIL

Sub Total (D) -

Annexure- "D"

E. Other Creditors

Amount (in Rs.)

S. No. [Name of Creditors Amount Claimed Provisionally Security Interest Reasons for rejection
Admitted Claim
1 |NIL NIL NIL

Sub Total (E) - -

[Grand Total (C+D+E) | 1,93,62,231 1,40,53,786
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